Ccp 79/89
in 0.A 400/87

Shri Charsnjit Singh Dhillen sece Applicant
Use
Union of Ipdia& Others, csee Hespondonts
9.5.,1989,
Present:=- None.
List on 29th May, 1989,
v % ( B.C. MATHUR ) ( AMITAY BANERII )
haf AN Vice Cheirman Chai rman
9.5.89,
29,5.89,
Proscnt: Applicant in person,
' Heard the opolicint. This CCP sppuars to be misconceived.
0,A, 4@80/87 is still to bw decided, Thero is an interim order dirccting
¢ the respondents that one post of .ssist.nt Director shall be kopt
vacant so th-t it may be made available to the applicant in the
._.t . event of his successe Thc cause of action will only arisc after
s ,
o 0 U.A is decided in Favour of the applicant and it is found that the

respondon s have not kept onc post of Asstt, Director vacant. That
stage has not yet come,

CCPR is disposed of accordingly,
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